
(a) \lifhether there is dptovision of 16/2.3 
~  cent minimllm posts of Leave Resetves 
in an grades fur Station Masters, Assistant 
Station Masters, Drivers and Guards etc., 
vide Railway Board's letter No. E(G)6'7 
LRl-11 dated the 25th November, 1968 ; 

(b) if so, whether this was implemelllled 

for the Guards and Drivers in all grades, 
i.e., lA', 'B' and It' in the Delhi Division 
of the Northern Railway ; 

(c) whether this was also itnplelllented in 
respect of Station Masters, Assistant Sta-
tion Masters and, if not, the reasons there ... 
for; 

(d) whether tiny ~ e has bee .. evol-
ved by the Railway Board to ensure that 
ord .... ollce issued by the Railway Board 
are correctly implemented by the Zonal 

Railways within a reasollBble time ; and 

(e) if so, the details thereof anli the 
reasons why the Railway Board failed' to 
enaare .... oper implementation of the abovo 

orden ia the CaBe of the Station Masters ? 

The Minister oC Railways (Shri 
NlUlda) : (a) The Minimum Leave Reserve 
percentage already prescribed for various 
categories of operating stalf is 16.2/3 wherea. 
for running staff this i, 15 per cent. The 

Board', letter of 25th November, 1968 only 
authorises the Railway Administrations to 
bring the leave reServe percentages to the 

minimum prescribed in respect of categoties 
connected with the safety of train operations 
if the aame happen to be below that mini-
1nUJD. 

(b) and (e). The information is being col-
lected and will be laid on the Table of the 

Sabha. 

~  and (e). Board" orders are invariably 
implemented by Railway Administrariona 
;fithin a rea.oruible 'time, if no e1arificacion 
'1' necessbry or if no other practicdl <liffi-
culties are involved. 

'ElNMtNATION OF COST OF i'RoDUCTION 

-OP CEMENT IN MEsSRS SAVltASHTRA 

CliBMICAL INDUSTRIES LTD., 
AND MESSRS MADltAS 

CEMENT 

6359. lIbrt La"dlat",i KJt.iiia : Will 
'the MiitiStet of LidwStrial. De ......... I. 

e~  Tr*. al"I e ~  Affairs 
1>e p1e1liell to Rate : 

(a) whether t1>e Tariff Commission tl}61 
on Cement had given an ad hoc price to 
Metal"ll. ~  Cement and Chemical 
Industr;" Ltd., and Madr .. Cemeato end 
their COlts were to be examined by the Com-
mission in the second quarter of 1962 ; 

(b) wbether their cost ()f production has 
ReVer been ex-mined and they _inued to 
get this ad hoc price which was maxim.um 
under the thre-tier system upto 15th April, 
t 969 and; if so, the reasons why their costs 
Were not eXlrniatd ; 

(c) whether thoae units aq,., which came 
into production later on were given highest 
retention price without any cost examina-
ti" .. alld, if sa, the r.,.a_a t1>trefor ; and 

(d) whether the coot of production of 
Saurashtra Celnent and Chemical Industries 
Ltd., as revealed by their pUblished Balance-
Sheet is lowest as compared to ether ce-
trient units and yet it cQIitinued to get highest 
retention prIce without any cost examina .. 
tion ? 

The ~  of IQdUlllrial De¥eiep-
.ea&, ·Iat ___ l Till'" aIIUl Com ..... y 
AfCal.rs ,<Sb.ri,F. A. Ahmed) : (a) to (d). 
The attention of the Han'ble Member is 
invited to the GOVernment Resolution on the 
subject, a copy of which is laid on the Table 
of the House. (PIDe'd in LiIIrtIry. S... No. 
LT·3f96 tro]. 

~  OF CEMENT FOR MI!ssRs 
SAUllASHTRA ~  AND 

CHEMICAL Im>USTJUES 

Lm., AND MESSRS 
MADRAS CEMENTS 

6360. Shri LataCat Ali Khan : Will the 
i ~  .. f .... dwtrilrl ne..itop_t, In_ 

........ T-ra4e ..a 0 ..... ..,. ~ be 
~ e  

(a) whether it is a fact that the Tariff 
c..msa,ieaion. eppoim.od tostu<1y tlae cost of 
produ.cUon and prices of cem.ent in 1960. 
had reconunep<led for Mes.rs Saurashtra 
Cement and Chemical Indu.tries Ltd., and 

Mea..... Madras c-.llta " price lower 
tbai1he ~ e e  for Sone "Val-
ley Ponland Cement till the final C08t of 




